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IN THE HIGH COURT OF DELHI AT NEW DELHI

FAO(OS) (COMM) 176/2025, CAV 408/2025, CM APPL.
66801/2025 & CM APPL. 66802/2025
SHUBHAM GANDHI & ANR. ... Appellants

Through: ~ Mr. Tarun Sharma, Ms. Meenu
Sharma, Mr. Abid Ali, Mr. Manek Sharma,
Mr. Karrtik Sharma and Ms. Harshita
Goswami, Advocates.

VEersus

ARJAN DUGAL & ANR. ... Respondents
Through:  Mr. Chander M Lall, Sr.
Advocate with Mr. Devanshu Khanna, Mr.
Partheshwar Singh, Ms. Annanya Mehan
and Mr. Ayush Sharma, Advocates.

CORAM:
HON'BLE MR. JUSTICE C. HARI SHANKAR
HON'BLE MR. JUSTICE OM PRAKASH SHUKLA

ORDER (ORAL)
28.10.2025

C.HARI SHANKAR, J.

1.

Mr. Tarun Sharma, learned Counsel for the appellants, seeks

leave to withdraw the present appeal.

2.
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Accordingly, the appeal is dismissed as withdrawn.

C.HARI SHANKAR, J

OM PRAKASH SHUKLA, J
OCTOBER 28, 2025/pa
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